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SHRI PARVATHANENI UPEND-

RA: sir, give me a minute and I will

" explain... (Interruptions).. .she says

it is more or less true. What ic this?
... (Interruptions) . .. )

SHR1 SURESH KALMADI:
how can he behave like this?

SHRI PARVATHANENI UPEND-
RA: No...(Interruptions). ..

Sir,

DR, RAJENDRA KUMARI BAJ-
PAI: Let me say, Sir...(nterrup-
tions)... :

SHRr PARVATHANENI UPEND-
RA: Don't * You &are telling* *1
will bring a privilega motion against
you. You are telling * * you are * *

Total * ! I will prove it... (Interrup-
tions)... You are ** You are telling**
.. (Interruptions) ... 1 will prove it.
Yo are* * You are telling*... (Inter-
ruptions) ...

SHRI PARVATHANENI UPEND-
RA: You are a responsible Minister.
{Interruptions)

My, CHATRMAN: Question Hour Is
aver. .

SHRI PARVATHANENI UPEND-
RA: How can she give*? (Interrup-
tiong)

MRS. CHAIRMAN: Question Hours
over.

' SHRI PARVATHANENI UPEND-
RA: Being a Minister can she tell”.

MR. CHAIRMAN: You give me

notice. (Interruptions)

SHRI PARVATHANENI UPEND-
RA: I eam on a point of order. She
must apologise. (Interruptions)

SHRI SURESH KALMADI: Please
git down.

DR. RAJENDRA XUMARI BAJ-
PAI: Sir. I want to clarify.

MR. CHATRMAN: No. Please sif
down. Question Hour is over.
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DR. RAJENDRA KUMAR{ BAJ-
PAI: Sir, I was not allowed to say..,
(Interruptions)

. SHRI SURESH KALMADI; Sir, has
Mr. Upendra apologised? (Interrup-
tions)

MR. CHAIRMAN: No. .

SHRI SURESH KALMADI: Sir,
how can you accept the behaviour of
the hon, Member, (Interruptions)

MR. CHAIRMAN: I will see the
record and I will see what is to be
expunged. (Interruptions) Please
take your seat. (Interruptions) I will
see the record,

SHRI SURESH KALMADI: Sir, has

the Minister told a *?That is the
question, L

MR. CHAIRMAN: I will see the
record, .

SHRI PARVATHANENI UPEN-
DRA: 1In two minutes I will prove
that she has uttered unthruth, She
has misled@ the House, (Interrup-
tions) I challenge. Give me two
minutes and I will prove sha has
said untruths, {(Interruptions),

'MR. CHAIRMAN: Please ga to
your seat,

_SHRI PARVATHANENI UPEN-

DRA: Sha has said all unthruths,
You give me two minutes. T wilt
prove, (Interruptions).
MR, CHAIRMAN: Nothing is go-
ing on record. (Interruptions).
WRITTEN ANSWERS TO
QUESTIONS

Proposal for the setting up of & Newe-
print Corporatien in the Publis

'Sector
“161. SHRIMATI RATAN XU-
MARI:
SHRI MUKHTIAR SINGH
MALIK:

Wil} the Minister of INFORMA~
TION AND BROADCASTING be

‘Expunged as ordered by the Chair.



